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GOVERNMENT OF INDTA L
v MINISTRY OF FilialCs (DEPARIMENT OF huVENUb)
New Delhi, the 3rd January, 1985.

NOTLFIPH“lQ_[TNCLM?*Tﬂx

No, 5097 (F.No,203/498/84~1%4,11);: It is hereny notified for general
~information that the- institution mentiones 1wltow has been approved by.
partment of Science & Technolo ey, ‘New Delhi, the ¢rescribed autho-
ity for the purpases of clause (11} of sup-sachtion (1) of Section 35
of the Incomc—tax Act, 1961 read witheRule 6 of the incoma~tax Rules,1962
under the category "“Association™ subject to the fellowing CCﬂdltlcns -

&) That the Society for Resesrch on. Haematclogy and Blood Transfu~-
sion, Calcutta will maintain & separate accouqt of the sums
recelved by it for scientific research.

" 1i) That the said Suciety will furnish annual returns of its
. scientific reséarch activities to the resrrlbuﬁ Authority for

every finzncial year in such forms as may he lzid down and
intimated to them for this purpose by 30th April each year.

i1ii) That the saild Society will submit to the Pressribed Authority
by 30th June each year =z copy of their audited annual accounts
showing their total income and expenditure and Dalance sheet
showirg 1ts assets liabilities with a copy of each of these
doouments to the concernmd Commissioner of Income-tax.

) INQTITUTLON
THE SOCIETY FOH REAEARCH ON HABMATOLOGY & BLOCD TRANSFUSION
CALCUTTA,

This motification is effective for a period from 20.11. 84 to 31.3,86.

v - ' sd/~ (Girish Deve)
Under Secrets ary to the Government eof Indla
Gopy forw“rded to:-

1. All Commissioners of Income-tax (2 c0pies)

2. Director of Inspection (IT&Audit)/Investigation/Spl. Inv./ RS&P/
Vigilance/IntelligencefRecovery/P&Pk, New Delhi,

3. Direertorate of O08MS(IT), Ist floor, Ziwan-e~Gnalib, Mata
Surdri Lane, New Delhi.

4, The Secretary, Department of Science & Tecnnology, Technology
Bhavan, New Mehrauli Road, New Delhi, with reference to their
0.M. No,11670/84~TU-V dated 30.11,84,

5. The Joint Secretary & Legal Adv1oor, Mlnlstry of Law, Shastri
Bhavan, New Delhi.
€. The Society for Kesearch-on Haematology & Blood Transfu51on
75 C. Park Street, Calcutta=700, 016,
7. Comptroller & Auditor uenerzl of India (40 copies)
8. Bulletin Section of D.I. (P&PR), New 'Delhi.
. 8a/~ :
(GIRISH DAVE) ‘

UNDER SECRETARY TO THE GOVERNMENT OF INDIA

AUTHCRISE]?\ FpR ISSUR
BN No.CC/ITA~IIX5716/1450/RSP/84.
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